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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
GREEN BELT INDUSTRY PRIVATE LIMITED OPERATING AT H. No.- 71, Beltol,
Kharguli, Guwahati, Assam, 781004
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1| Name of the corporate debtor along with
PAN & CIN/ LLP No.

Green Belt Industry Private Limited
PAN- AAFCG1735Q
CIN- U36101AS2012PTC011376

2 | Address of the registered office

H. No.- 71, Beltol, Kharguli, Guwahati,
Assam, 781004

financial statements (with schedules)

of two years, lists of creditors are
available at URL:

9 | Eligibility for resolution applicants under
section 25(2)(h) of the Code is available
at URL:

3 | URL of website Not Available
4 | Details of place where majority of Guwahati, Assam
fixed assets are located
5 | Installed capacity of main products/ services | Not Available
6 | Quantity and value of main products/ Not Available
services sold in last financial year
7 | Number of employees/ workmen Not Available
8 | Further details including last available Can be obtained by sending email at:

greenbeltindustry.ibc@gmail.com

List of Creditors also available at- https://
ibbi.gov.in/fen/claims/corporate-personals
Can be obtained by sending email at:
greenbeltindustry.ibc@gmail.com

10 | Last date for receipt of expression of interest | 21.03.2026*

11 | Date of issue of provisional list of 31.03.2026
prospective resolution applicants

12 | Last date for submission of objections to | 05.04.2026
provisional list

13 | Date of issue of final list of prospective 15.04.2026
resolution applicants

14 | Date of issue of information memorandum, | 20.04.2026
evaluation matrix and request for resolution
plans to prospective resolution applicants

15 | Last date for submission of resolution plans | 20.05.2026

16 | Process email id to submit Expression greenbellindusiry.ibc@gmail.com

of Interest

Kolkata, West Bengal, 700012. Date -06.03.2025

*NOTE:

As the 180-day period of the CIRP

Neha Agarwal
IBBIIPA-001/IP-P02873/ 2023- 2024/14387
AFA valid ill 30.06.2026

226, 2nd Floor, Bepin Behari Ganguly Street, BowBazar, Near ICICI Bank,

subject to the extension that may be granted by the
necessary, in the eventthat EOls are received in the matter.

21.02.2026, a

n app g of 60 dazs beyond
180 days was filed before the Adjudicating Authority on 20.02.2026. Accordingly, the dates mentioned
ljudicating Authority. Fu

erein are
er extension(s) may be sought, if
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